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Shri C. Subramaniam: These are
not my words. I have quoted the
reports from the Orissa Assembiy, I
have not sent my team to investigate
into it.
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Mr. Speaker: The question is
hypothatical  whether deaths from
prolonged malnutrition would be in-
cluded in starvation deaths, because
Dr. Lohia feels that if the minister
admits thes: are deaths from starva-
tion, probably the responsibility of
the Centre would be enhanced,

Shri C, Subramaniam: These
not starvation deaths.
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12.28 brs.
PAPERS LAID ON THE TABLE

AnNuAL Accounts of IIT, BoMBay

The Deputy Minister In the Minis-
try of Education (Shrimatl Sounda-
ram Ramachandran): On behalf of
Shri Chagla, 71 beg to lay on the
Table a copy of the Annual Accounts
of the Indian Institute of Technology,
Bombay for the year 1964-86 along
with the Audit Report thereon, under
sub-section (4) of section 23 of the
Institutes of Technology Act, 1961,
[Plwced in Library. See No. LT-50390
61,

NOTIFICATION UNDER THE ALL
Sexvices Acr, 1851

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Sbri HathD): [ beg to lay
on the Table 5 copy of Notification
No. G.S.R. 307 published in Gazette
uf India dated the B8th March, 1966,
making certain amendment to the
Indian Police Service (Probation)
Rules, 1054, under sub-section (2) of
sestion 3 of the All India Services
Act, 151, [Placed tn Library. See
No. LT-5040/66".

Rero:1 oF ENQURY 0 T OWER BADJINA
COLLIFRY ACCIVENT

The Deputy Minister in the Minis-
try of Labour, Employment and Reha-
bilitation (Shri Shahnawas KEhan):
1 beg to lay on the Tabhle a copy ol
the Report of Enquiry on the fatal
accident at lower Badjna Colliery,
Dhanbad on the 11th Januarv, 1866,
[Placed in Library. See Mo. LT=-
5041.08].
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